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Loans advanced by IDBI to Flnan<'e 
CorporatJon Himachal Pradesh 

4417. PROF. NARAIN CHAND 
PARASHAR : Will the Minister 
of FINANCE be p1eased to lay a 
statement showing : 

(a) whether the Industrial Deve-
lopment Bank of India has advanced 
any loan(s) to the Finance Corpo-
ration, Himachal Pradesh for help· 
ing the new industrial units/concerns 
being set up in the State during the 
pac;t three years including the current 
financial year, separatc1y for each 
year ; 

(b) if so, the details thereof ; 
and 

(c) whether any applications for 
the sanction of loans for this pur-
pose are pending with the Industrial 
Development Bank of India, the! 
likely date by which they wauld be 
cleared and the reasons for delay in 
each case ? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRl JANARDHANA POOJARY): 
(a) and (b). The Industrial Deve-
lopment Bank of India (IDBI) has 
been granting refinance assistance 
to the Himachal Pradesh Finance 
Corporation (HPFC) against the 
loans sanctioned by it. The year .. 
wise details of the refinance assistance 
sanctioned by IDBI to HPFC during 
the past three years are given below : 

Year No. Amount 

(July-June) (Rs. lacs.) 
-
1979-80 35 191 

1980-SI 108 925 
1981-&2 76 543 

(c) As on 31st July 1982, 14 
applications for refinance assistance 
from the HPFC and the Himachal 
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Pradesh Mineral and Industrial 
Development Corporation were 
pending with the ID BI. Out of the 
14 pending applications, 4 were 
received by the IDBI only in July, 
1982 and are being scrutinised 
and 4 applications have been 
cleared by the Northern Regional 
Committee of IDBI in its meeting 
held on 30-7-82. The remaining 6 
applications are pending for want 
of certain clarifications from the 
applicants. 

lndo-German Ventures 

4418. SHRI RAVINDRA VAR-
MA:  W ill the  Minister  of FINAN-
CE be pleased to state : 

(a) whether it is a fact tha t the 
German Development Bank is in-
terested in financing lndo-German 
ventures in Jndia ; 

(b) if so, whether any project has 
been  identified in this behalf ;  a nd 

(c) what are the <letails of the 
G erman offer,  i e. the amount offer-
ed and the terms and conditions of 
this financing ? 

T H E MINISTER OF FINANCE 
(SHRf PRANA B MUKHERJEE)  : 
(a) Yes, Sir. The G erman D eve-
lopment Society (DEG) has evinced 
interest in financing Indo-Germa n 
ventures in India. 

(b) In informal official discus-
sions, the German Development So-
ciety (DEG) had indicated its in-
terest in financing Indo-German ven-
tures in India. The Industrial Cre-
dit & Investment Corporation of 
India (ICICI) has been requested to· 
explore the possibilities of further 
cooperation with DEG. ICICI have 
informed that Bharat Forge Ltd. is 
exploring this possibility. · 

(c) The quantum of investment 
and the terms and conditions there-
of would be known ooly on finali-
zation of proposal(s). 

Commercial Borrowing from 
Abroad 

4419. SHRI RAVINDRA VAR-
MA: Will the Minister of FINAN-
CE be pleased to state : 

(a) whether Government are plan-
ning large-scale commercial borrow-
ing from abroad during this year ; 

(b) if so, the details thereof ; 
and-

(c) the justification for such a 
huge borrowing as it would result in 
heavy interest burden in foreign ex-
change ? 

THE MINISTER OF FINANCE 
fSH R I PRANAB MUKHERJEE)  : 
(a) to (c). ~  he Sixth Five Year Plan 
(1980-85) envisages commercial bor-
rowing fro m abroad of the order of 
Rs. 5087 crores for meeting the in-
vestment needs. 

1 he policy of the Government re-
ga rding commercial borrowing has 
been to use commercial credits selec-
tively keeping in view the availability 
of funds from other sources and the 
need to  keep the country's debt ser-
vice burden within prudent limits. 

During the current year, cases for 
commercial borrowing would be de-
cided keeping in view the policy men-
tioned above. 

Soft Loan from IDA 

4420. SHR( RAVJNDRA 
VARMA Will the Minister of 
FINANCE be pleased to state : 

(a) what is our expectation of 
getting soft loan from IDA and 
what is the amount got from that 
source ; 

(b) whether there is a possibility 
that IDA loans would come on 
harsher ter.tns from: l 984 ; and 




